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Notification

Srinagar, the 27tl' ol'.lulr , 202(r

S.O. lly , ln cxcrcisc ol'rhc porrcrs conll.rrL'd rrntlcr. sLrh-secrions (2) and (3) ol
scction 6 ol'thc viksit lJharat Guurantce lirr l{ozgur und A.jccr ika IVIission (Gramin)
Act. 2025. the Licutenant (jovernor ol'the []nion 'l crrirorl ol Junrnru & Kashmir is
pleascd to notiti thc lbllorving periotls as pause pr:riod (agliculturc sou ing & harvesring
period) in every l"inancial Year during rvhich no rvork shall bc c.nrmcnced or executed
undcr lhe provisions of'the said Act:

l)ir ision -\griculturc .\ctir il l

Kash nr ir

.la nt nt u

Kharil Sou rrrg

Khari I' transplantingiRabi
Harvesting

Kharil harvestingi Rabi Sorr ins
Rabi I larr csting

126 'r' April tt, l0'l' Mar

15"' Nlar to l0'r' June

f(rL ' \cPtcrrrlrer trr ]-l''l ( )ctober

l5' \pril tLr l()" .\pril
Kharil srru inr,t triln\plilnlin( l5rr'.lunc t(r :9t1, .lutre

,

Kharil'hlrrcslirrg Rahi Souirrs l5rr' ()et(,bcr t() Ii,r' \o\ctnber

[)rovided that thc (iolcrnnrcnt nla\ c\ceute such $orks dLrring the atnresaid
pause pcriods as mal be specilicallY permittcd hr thc (iorcrnnrcnr ol'India in terms ol'
section 7 ol'thc viksit []harat -(iuaranlcc lirr [lozgur and A jccr ika Mission ((iramin)
Act.2025 irr thc public intercst.

l}t onler ot thr l-ierrteniult (;(r\ crtr(rr.
StU_

( l\,lrrhanrnrud Aiirz) IAS
Sccrctnr\ to the (lovernment

No. RI)I)-NR(iA'l l li:016- 12 (7772759t l)utcil: l7-07-2026

p) to the: -
l. l.earncd Advocirte (ieneral. J&K.
2. All l:inancial ('ornnr issioncrs (Addirionll ( h ic I' Sccrctarics I

3. Additional Chief Sccrerary to the llon'ble ('hicl'l\linisrcr.
4. Director (leneral ol'l,olicc. J&K.
5. All Principal Sccrctarics to tlle (i()\ct.nnlcnr.
(r. Principal Sccrcturr to thc I Ion'hlc l.ictrtcnanl ( io\ cnlor.

(o
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7. Joint Secrelan (JKL) N'linistrv ol'lIonrc Allairs. ( jovcrnment ol'India.
8. Joint Secrelar5 (Rlil Ministrr ol'Itural I)crclopnrcnl. (iovcrnnrcnt ol. lndia.
9. Chiel'Electoral Oliie e r. J&K.
10. All Commissioners/Sccrctalies tu thc (iovc,rtrnrcnl.

I L Chairperson. J&K Special 'l libunal.
12. Director Gcneral. J&K. lnstitutc ol' Marragcnrcnt. I'uhlic Administration and

Rural Developnrent.
13. [)ivisional Cttnrnr iss ioner- J arnnr u/Kashm ir.
14. Principal Resident Commissioncr. J&K Governme nt. Ncw Delhi
15. Director (RE). MoRD. Govcmment ol'lndia.
16. All Deputy Conrmissioners.
l7. All Heads ol' Departmcnt/Managing l)ircctorsi PStls/Autonomous

Bodies/Secretary'. Advisory []oards.
I8. Secretary'. JK['SC'/SStli t oPt:l:.
19. l)irector Arclrives. Archeologv and Museums. J&K.
20. [ )irector lnlirrnrltion. l&K.
21. OSD to Hon'blc Ministcr lbr Rurrl Dsclopmcnt & l'anchalati Ra.i.

22. Secretary'. J&K Acadcml ol'Art, ('ulture and Language s.

23. Ceneral Manager. Government I'ress. Jammu/Srinagar.
24.Private Secretary to Advisor to the Ilon'ble Chicl'Minister.
25. Private Secretary k) the ('hie t' Sccrctar) .

26. Private Secretarr l0 L'tlrrr rI iss iorrcr/Sccrctarv to thL' (;ovcrnment. (;At).
27. Private Secretarl t() Secretal'\ to thc (jolcrnment. l)epanmcnt ot'RD & PR.
28. (iovcrnmcnl ortlcr, Stock tllc, \\'ebsite

07
\\'us IUia (JKAS)

dition:rl Src reta r\ lo thc (,or crnnrent

;6.,7-o


